an=

Title: The Minister of External Affairs made a statement regarding her visit to Islamabad and recent developments relating to ties between India and
Pakistan.
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PROF. SAUGATA ROY (DUM DUM): Sir, please allow me. ...(Interruptions)
SHRI MOHAMMAD SALIM (RAIGAND): Sir, please. ...( Interruptions)

HON. DEPUTY SPEAKER: No, questions.

...(Interruptions)



PROF. SAUGATA ROY: Sir, please allow me. ...( Interruptions) I have given a notice on this issue. I will just ask a clarification. I know that under
Rule 372 no questions can be asked at this stage.

HON. DEPUTY SPEAKER: Yes.

PROF. SAUGATA ROY: I just want to seek a very brief clarification.

HON. DEPUTY SPEAKER: No.

PROF. SAUGATA ROY: No questions. I will not ask any questions. It is a very important matter.
HON. DEPUTY SPEAKER: We can have a discussion on this issue.

PROF. SAUGATA ROY: I have been giving notices for the last seven days on this issue. Now, the Minister makes a swo motu statement. Kindly allow
us to ask some clarifications. ...(Interruptions)

HON. DEPUTY SPEAKER: Prof. Saugata Roy, please take your seat.
...(Interruptions)

HON. DEPUTY SPEAKER: Already you have stated that as per Rule 372 one cannot put a question at this stage, but I am suggesting that you can
give a notice and we can take up discussion under Rule 193 with regard to this issue. Hence, we can take up some detailed discussion on this issue
if Members feel that this would be better.

...(Interruptions)
SHRI MOHAMMAD SALIM : Sir, please allow us as the Minister is here.
PROF. SAUGATA ROY: Sir, 5-6 days later she is giving a statement. ...(Interruptions)
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HON. DEPUTY SPEAKER: That is not the question. Do not put it on me.
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THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, in view of the readiness of the hon. Minister to respond, I have a suggestion to make. We cannot have a
deviation from the rules. But at the same time we can allow half an hour's discussion and also response by the Minister.

PROF. SAUGATA ROY: Half an hour discussion cannot be taken up in response to a statement. It can be only with regard to a question.

SHRI M. VENKAIAH NAIDU: You cannot have both. You raise the issue, she will respond, let us close it in half an hour and move on to the Bills.
Otherwise, you have to give a notice and then go for a discussion. Either way, we have no problem.
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HON. DEPUTY SPEAKER: In that case, we can take up discussion for half an hour.

PROF. SAUGATA ROY: Mr. Deputy Speaker, Sir, I am very grateful to you, the hon. External Affairs Minister and the Parliamentary Affairs Minister for
allowing to seek a few clarifications on the very important statement.

The Minister visited Islamabad on 8™ and 9t December. Why did it take her five days after that to come to Parliament? That too she came to Lok
Sabha after laying a statement in Rajya Sabha at 11 o'clock. Why has Lok Sabha been kept in the dark on such an important matter?

The Minister has said that there was a talk of NSAs scheduled in September 2015, that was cancelled because the Pak people met the Hurriyat
people. Now, what has happened between September and December that the Prime Minister, NSA, Foreign Minister again started talking with them?
What has happened in this period? Have the border infiltrations reduced, have Pakistani intelligence activities reduced, or have the firing incidents on
the border reduced that suddenly from September to December we have a flip-flop and the Government has started talking?

My next question is with regard to what NSAs talked. The Minister stated that the NSAs discussed everything including terrorism and Jammu and
Kashmir. What is there to discuss about Jammu and Kashmir? It is an integral part of India. Why are you discussing Jammu and Kashmir again? That
has been the position of India all along.



We dwelt on the need for Pakistan to expedite the Mumbai terrorist attacks trial. The country would be interested to know what Pakistan has
assured. It happened in 2008 and we are in 2015. When will the trial be concluded in Pakistan?

Lastly, we also want good relations with Pakistan, but not at the cost of our territorial integrity, not when we are being shelled along the border, not
when the Pakistani intelligence agencies are increasing their activities including the ISI.

DR. P. VENUGOPAL (TIRUVALLUR): Hon. Deputy Speaker, Sir, I thank you for giving me the opportunity to seek a clarification on the statement
made by the hon. Minister for External Affairs about her recent visit to Pakistan.

From the statement I am happy to note that hon. Minister met both the Prime Minister and the External Affairs Minister of Pakistan. After the
discussion, in the Joint Statement made on 9-12-2015 it was stated that the Government took a decision to begin Comprehensive Bilateral Dialogue
with Pakistan.

My question to the hon. Minister is whether the hon. Minister discussed the issue of continuous infiltration of Pakistanis into our territory in Jammu
and Kashmir and other places; and if so, what are the concrete measures that the Government of India is taking to stop such infiltrations.

Secondly, I may know from the hon. Minister whether the hon. Minister would also visit other neighbouring countries to take such measures as are
necessary to bring normalcy in our relations with those countries. The other question is will the same war footing efforts be made to bring safety to
our Indian fishermen on the Tamil Nadu coast?

SHRI BHARTRUHARI MAHTAB (CUTTACK): Respected Deputy-Speaker, Sir, it is really gratifying to hear the External Affairs Minister reading out a
statement after a successful visit to Pakistan but as has been said and is being discussed in the media in India and also in Pakistan there has been a
flip-flop of relationship between both the countries.

After the gruesome attack in Mumbai, we had stopped our relationship asking the Pakistan Government to take action against the perpetrators of
terrorist activities in Mumbai. Repeatedly, Pakistan had said they were stateless actors, they were not from that State but we have been repeatedly
saying that they have been trained in Pakistan; they have been provided all sorts of logistic support from Pakistan; and those people are also being
protected by the establishment of Pakistan; what action has been taken?

In this statement at least I can understand a mere assurance has been given to us that action will be taken against them, one can presume as per
the law that is prevalent in that country but are we not all aware that since last so many years what Pakistan has been saying but not keeping their
word?

At one point of time, the then Head of Government or Head of State of Pakistan had come here, paid a visit to Agra and subsequently went back.
This had happened after the Kargil war when our Prime Minister had gone there in a bus trip and extended a hand of friendship but we were stabbed
in the back.

Today, with the present dispensation here in Delhi, with the NDA Government under the leadership of Shri Narendra Modi, two meetings have
already taken place. First, the Prime Ministers of India and Pakistan met in Ufa in July, 2015 and the second meeting was in Paris during the Climate

Change Summit on the 30t" November We were actually eager to know from the Prime Minister himself — of course, with the collective
responsibility, the External Affairs Minister has come out and given us the narration — what happened in between. But we are yet to know what
major development has taken place in between - before the Ufa meeting and after the Paris Summit — that we have become so confident that
things can progress.

There are perpetrators of crime who have done grievous, heinous crime in this country, who were exported from Pakistan, who repeatedly shed
blood on our borders. We would like to understand whether anything concrete has happened after that meeting that occurred in Bangkok.

oft Asaac Fchan: Aorolter surezter #dlGe, dsa o ol sfofmfea férn &, & A usdl 3AWI FAEIA W2l &) SAIY M1 302 wbror & dia 3 Aeir-Aen2 A5 Arer-2mer ot
ag wal [y [Bierel usielt dor &, 36131 amel &l &t e A fere ey el bl colfdrer avaet 2891 3ol 216 o wal [b ga 3vaftc @ & R gt aft amuds 2ner Bom s & A
sefaferct &, diar 81, citelt O dta afio uSieht ot & dia 3 arcd e 2, 91 32 ust 3 & 3T s @ b usnR |

& g oft smerl & fib smeer afe wiitszamer & dia fetorear # e wizes St aer 8, 6 Aerwe dta ordf 8, e wive? o oftd amar & ot aga gondt A amer At 2 apar &
3ty o1 aers aidt @ At faasa 2 aidt 3 Aftver so1 A e gon R agrd aga zEheft 3 Sard aw &t orft sfie ra oftd amar & At afifden 3t ag & o & et 3 sy Ast
PGRIYZ 3, JeeTyR 3 Sra 22fvecer alfaeT gy, A usal gl arem smeren oft s, &1 GRen s wed § i g wadia aog w2 F we st IR H a ol 8, feeft
Aoz 3 oft gerol = 5 sa arrdia @eg w2 3 &, Safds &9 @ JersK & @b sardl 82 weren sicht 3 ordl, diclt A & sar S s sAP R & @At acneft aifge, Jag
ol arfgw) Afser gArz 91 Y LT T AW A Adaoes > AT ST G ... caemer) anft =) 26 weon & @5 o a1 aaf gog w2 &, o oft @ daft acen At 3,
weiifts gorle St 9t afie 31 o1 dt oft D3 et &, SN gemdt bt 2y urcten aia &, Uoldol Soll alad &, &l Il & [ aal SeIat &1, sl @ &1, Afipel a1 gdien A ag I
3)...(craurer) amuet St wE o gand &t 3, A witfemdic @ wE veiy wen afde fp ot sifa-2ee vaest i, e vacet & ar wiu-didr wrf¥ea & o vac bifw 232 8,
Aiftvor et it wIER sk 9 &t ,... (o)

HON. DEPUTY SPEAKER: Please conclude now.

SHRI MOHAMMAD SALIM: Sir, please allow me as it is an important issue. I am coming to the question. We have to put a very long lasting effort. =
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HON. DEPUTY SPEAKER: What is your question?
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HON. DEPUTY SPEAKER: Shri Vinayak Raut, you put your question and do not give a speech.
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SHRI JAYADEV GALLA (GUNTUR): Sir, I thank you. On behalf of our Telugu Desam Party, we welcome the discussion that the Government has been
having with their counterparts in Pakistan. I think it is very good to see that the stalemate has been broken as it had to happen at some point of
time, earlier the better.

I want to know one thing from the Minister. Are we confident that Pakistan's long held policy of plausible deniability is ending or do they continue to
follow the same path? If so, how do we get rid of the trust-deficit between the two countries?
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SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, this is a clumsy climb-down but I welcome it. This is a procedural breakthrough but not a
substantive breakthrough.

I would like to know from the hon. Minister on certain questions. Will this comprehensive bilateral dialogue be uninterruptible? Has the
Government given an assurance that the Prime Minister will visit Islamabad during the SAARC Conference? Will India get the most favoured nation
status? What steps have been taken to release the fishermen and exchange of prisoners? Will the Government relax the issues of visas? Whether the
LoC trade or the old barter system would be finished? Will you agree with Sir Greek as maps are being drawn? For Siachen, will the Government be
able to overrule its own Army? Is this Government really serious about Afghanistan? Afghanistan is going to be a grave challenge to us. After
spending trillions of dollars, we still see that the Government is not in control. Are India and Pakistan going to sit down and talk about how stable
Afghanistan can be made because it is in our interest that Afghanistan remains stable? Taliban is going to come back for sure over there. All experts



are saying this. These are not my words. So, what steps are taken in that regard? These are my specific pointed questions to the hon. Minister.

SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Sir, I welcome this move by the Government of India. Sir, definitely, we have to have peace with
neighboring countries. As our former Prime Minister, Shri Atal Behari Vajpayee said, we can change our friends but we cannot change our
neighbours. So, we have to have peace with our neighbouring countries. But I would like to know from the hon. Minister as to whether the
Government of India, without compromising our territorial integrity, is going to have any negotiation with Pakistan or not?

3l 301 AR (SIEIAIG) & JUIRIST ABIG, 3 AP Bt A UGl P FAPK BIT §) clfipol 9 U AT 319 Slofoll AIEPN [ 53 G of aga Po FRN & ik wftpedme Bt
g 3 oIS accicll otal it &) ¥ @6 Sieren aral § b sireiurss wodls Si b e3fven & orRBl &, 331 12 IR of AX A3 A G Ugl JXM & O sl ?

SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Sir, I welcome the dialogues which have been opened with Pakistan. But we have been
continuously seeing that on the one side, dialogues start and on the other side, Pakistan starts attacking us. This has always been happening. Can
the Minister for External Affairs, when she had visited that country and had a dialogue with them, tell the House whether she got an assurance from
that country or the leaders of that country that they are going to stop such activities? Even in my constituency, Mahabubnagar, I have seen many
CRP soldiers being shot dead there and their dead bodies being brought there. Every fortnight, there is a cross fire from there. Keeping all these in
view, how can we really have peace with them? This has to be determined. Now also, I have a doubt that on the one hand, our Minister for External
Affairs had gone to Pakistan and had a dialogue with them but on the other hand, what planning is going on there? Our country has to be alert on
that issue and not be at ease thinking that our Minister for External Affairs had gone there and everything will be all right. I have my doubt in that
aspect. So, some action has to be rally taken and security should be enhanced.

PROF. SUGATA BOSE (JADAVPUR): We would like to congratulate our Minister for External Affairs for representing our country with great dignity at
the Multi Lateral Meeting and also at the Bilateral Meeting with Pakistan.

I have a very specific clarification to ask. In the Statement that she has given to the House, the Minister for External Affairs had expressed her hope
that in times to come, Pakistan will allow us transit to Afghanistan. Now, we know that, eversince the Chinese President visit in April, 2015, there
have been discussions of a road that the Chinese will build through Pakistan.

At first, it was suggested that it would be a western road, through the Khyber Pakhtunkhwa province and Balochistan. But we later heard that there
would also be an eastern alignment through Punjab up to Lahore.

Has the Minister of External Affairs raised this matter or has she given instructions to the Foreign Secretary to raise this matter with Pakistan so that
our vital interests are protected?

We support you, of course, because we realize that we have to solve our problems with our neighbours in order to realize our legitimate ambitions to
play a bigger role on the global stage. Thank you.
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HON. DEPUTY SPEAKER: Please don't divert.
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HON. DEPUTY SPEAKER: Mr. Sugata Bose, I allowed you as a special case. Please don't quote this in future as one more person from the same
party has been allowed.
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MATTERS UNDER RULE 377 =

HON. DEPUTY SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on the Table of the House. Members who have been permitted to
raise matters under Rule 377 today and are desirous of laying them may personally hand over the text of the matter at the Table of the House within
20 minutes. Only those matters shall be treated as laid for which text of the matter has been received at the Table within the stipulated time. The
rest will be treated as lapsed.



